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(fI') ~~, m ~ <I~4'fi(OI IR ~ Castes and Scheduled Tribes as per 

Government Brochure, Chapter 15, 
and since when each Of them appoint-
ed and the status of each of them; 

(b) what are the reports of each 
of these Liaison Officers under para 
15.4 of the said Brochure during the 
last three years, submitted to the 
Secretary / Additional Secretary etc. 
and what action was directed by the 
latter and whether said action aa 
directed was taken and with what 
result; and 

(c) will Government lay on the 
Table of the House the copies of the 
said reports, directions and the action 
taken aa per (b) above and it not, 
why not? 

,THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD 
SUKHDEO SAl): (a) to (c). The 
information is being collected and will 
be laid on the Table of the Lok Sabha. 
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Own Your Telephone Scheme in New 
Delhi 

3416. SHRl NATVERLAL B.PAP.-
MAR: Will the Minister of COM-
MUNICATIONS be pleased to .tate: 

(a) whether despite positive assu-
ranCe of providing telephone connec-
tions to subscribers of 'Own Your 
Telephone' scheme in Chittaranjan 
Park Greater Kailash Part II Hem 
";;unt etc., New Delhi by Sept~mber, 
1978 no appreciable progress has 
bt!en made in this directionj 

(b) if so, the number of pending 
applications and those who could get 
connection; 

(c) the names of those who have 
'lot been given connection so far and 
Hie feasons .for the inordinate delay; 
c\!id 

(d) by what time 
ones will be provided 
(onl1cctions? 

the remaining 
with telephone 

THE MINISTER OF STATE IN 
MINISTRY OF COMMUNICA-

(SHRI NARHARI PRASAD 
IStKHDEO SAl): (a) to (d). The 
information is being collected and 
. will be placed on the table of the 
House. 
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SuJ>enoesslon In CGRS 

3418. SHRI RAJKESHAR SINGH: 
SHRI MAHI LAL: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state; 

(a) whether his Ministry has re-
ceived a number of representations 
from the CGHS Doctors regarding 
errors in the seniority list resulting in 
the supersession of senior Doctors for 
the purpose of promotion and confir-
mation: 

(b) whether benefit of serving in 
the army during 1965 and 1971 was 
on deputation by some of the Doctors 
has been denied to them resulting in 
their supersession by the juniors; 

(c) whether Borne Doctors from 
the local bodies were included in the 




